
PROCEEDINGS 

OF THE 

LEGISLATIVE COUNCIL OF 
INDIA 

Vol. VI

(1860) 

Wednesday, 13th June, 1860



675 Koonch and LKCaSTATIVE 0 01 W C II-. Ctdpce Bill. 67(5

Tlie Council was accordingly ad
journed by llie Vice-President at lialf
past 11 o’clock, till Wt dnesday, the
13th instant, at 11 o’clock.

Widnesdmj, June 13, 18G0.

P r e s e n t :

Tlie Hon’ble Sir Ilonry Bartle Eilwiird Frero.

No Other Jfomber of the Council was 
this day present, and the Council was 
adjourned till Saturday the ICth 
instant.

Sat'irday, June 16, 18G0.

PllESENT :

The Hou’ble Sir Henry Bivrtle Edwaiil Frovo.

11, li. Hariugton, E sq , ( H. Forbes, Esq., 
aud

A. Sconce, Esq.

The Members assembled at tlie M. et- 
ing did not I'orni the qnoruiii recjiiired 
by Law I'. r a Meeting «f the Coaucil
I'or the purpose of making Laws,

The Coviucil was adjourned at half
past 11 o’cl ck lill Wednesday evening 
the 20th instant, at 7 o’clock.

Wednesday Evening, June 2 0 , 18(50. 

P k e s e n t ;

The Ilon’blotUeCliicf JviBtioo, Vicc-Vremdciit,
in tlio Chair.

The Ilon’ble Sir 11. B.
K. Frere, 

i'ig lit Uou'ble J. U’il- 
ion,

11. 11. Ilarington, Esq.,

II. Forbes Esq.,
A. Sconce, ICBq., 

and
Ilon’ble Sir M. L.

\Vell3.

. INCOME T A X .

TnE CLEliK prescntod to the 
Council the following Petitions: —

A Petition of Native Inhabitants of
l^wl)uy couceruing the Bill “ for 
■IQIling Duties on prcilts arising IVoni

same Bill,
Al*'®A Petition of Syad Shumsher - ^

and others, of Tirhoot, concerning 
same Bill.

A Petition of certain l l e s i d e n t s  j 
Inhabitants of Tipperah,
uiider Governuient, against the 9“”
Bill. ,

Mr. Wilsoi) moved that the 
Petitions bo printed.

A greed to.

I’ARSEES.

_ T h e  c l e r k  also presented 
tion from Modee llooBtumjee ^ j g
shedjeo and others of Surat, y
the Petition of the P a r s e e s  on3om‘’|̂-’̂  
submitting the draft of a Code ol ^
for the Parsee ('ommunity.

Sill BAliJLE PllEliE m o v e d
tho Petition bo printed.

KOONCII AND CALPKB-
1 til*’M k. IIAIUNGTON prc80ut<“‘ 

ll' port of tlie Select Coinniitt<̂ '* lig 
tho Bill “ to remove tho 
of KoDUch aud Calpeo, in 
from the opc'riilion of tbo ' 
KegulatioiJB."

Properties', Professiona, Trades, au*' 
Offices."

A Petition of Proprietors of VC” 
manemly settled estates in Beug'”’ 
Behar, and Orissa against (he same 
Bill.

A Petition of Inhabitants of Patiif*> 
against tho same Bill.

A Petition of Zemindars of Slial>»' 
bad, against tho same Bill

A Petition of Jiaharajah Moliif"’’
Bux Singh Bahadoor, of Shaiiuhadi 
against the same Bill.

A Petition of Maharajah M o h e a l" " ’
Sing Biihadoor, of Tirho ,t, concernini? 
the same Bill.

A Petition of Rajah Puhladh SciH» 
Proprietor of tho Jiaj of Eaninag"''’ ^
Purgunnah Bujhoon Surkar Clin"’l’* *
run, concerning the same Bill. ,

A Petition of Ham Coomar Singl'i 
of Shahabad, against tho siime B ill-

A Petition of Baujessur B u X  Sing"- 
of Shahabad, against the satne BiH 

A Petition of Mothoorah Persa'“
Parrey, of Shadabad, against tiie




